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[®1. 9. G197/Panvel-Chord lines/Kolakhe & Chikhale V1g/20A]
ST TH 0T, HET TLTH = e (Feim)
MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbeai, the 28th January, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 508(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given in
schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of Special
Railway Project, “Panvel-Chord lines between Panvel-Somtane and Panvel-Chikhli (7.54Km)” in the district of

Raigad in the State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Dy. Collector (Land acquisition)
Raigad (o) Alibag, District Raigad, Maharashtra in writing and shall set out the grounds thereof, and the Competent
Authority shall give the objector the opportunity of being heard, either in person or by legal practitioner and may, after
hearing such objections and after making such further enquiry, if any, as the competent authority thinks necessary, by

order, either allow or disallow the objections.
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Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
“Panvel-Chord lines between Panvel-Somtane and Panvel-Chikhli (7.54Km)”, 2 villages in Panvel Taluka under
Competent Authority for Land Acquisition and Dy. Collector (Land acquisition) Raigad (o) Alibag, district Raigad in

the State of Maharashtra.

Sr. | Village | Taluka Land Holder’s Name as per Survey No. Total Area Area Of Land

No. | Name 7/12. As Per 7/12 to be Acquire
(Ha.) (Ha.)
1. | Kolakhe Panvel | Baburao Laxman Patil 2/1 0.3640 0.3640
Vithabai Aniruddha Pati

Nirmala Dattatreya Chorghe
Prakash Harishchandra Patil
Rajendra Harishchandra Patil
Gulab HarishchandraGaikwad
Sunita Anant Patil

Meera Vijay Mhatre

Goma Govind Jitekar 21 0.0880 0.0141
Revati Mahadev Patil
Aruna Ramdas Jiteka
Jitesh Ramdas Jitekar
Harshad Ramdas Jitekar
Kusum Raghunath Jitekar
Jaywant Raghunath Jitekar
Jayesh Raghunath Jitekar
Jagdish Raghunath Jitekar
Chandrakant Sudam Jitekar 24 0.2800 0.1457
Anusaya Gopal Jitekar
Bharat Gopal Jitekar

Vanita Ananta Jitekar
DeepakChanguna Sudam
Changuna Sudam Jitekar
Pushpa Prakash Patil
Mathura Kundalik Patil
Ranjana Anil Patil

Aruna Arun Patil

Ashwini Arun Patil

Malati Pravin Mhatre

Diva to Panvel Apta Railway

Amarsingh Ramsingh Chauhan | 25/1 0.4900 0.0009
Diva to Panvel Apta Railway
Naresh Dattatrey Mhatre 25/2 0.4760 0.0580

Arshad Sadullah Khan
Aslam Sadullah Khan

Diva to Panvel Apta Railway
Kisan Dehu Jadhav 168 0.2270 0.1875
Kashinath Dehu Jadhav
Chandrakant Dehu Jadhav
Tarabai Dehu Jadhav
Tulsiram Gopal Jadhav
Shantaram Gopal Jadhav
Bharat Gopal Jadhav
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HILT =T TSI AT

Sr.
No.

Village
Name

Taluka

Land Holder’s Name as per
7/12.

Survey No.

Total Area
As Per 7/12
(Ha.)

Area Of Land
to be Acquire
(Ha.)

Vijay Gopal Jadhav

Pandurang Gopal Jadhav

Nirabai Kashinath Mahadik

Parvati Gopal Jadhav

Vikas Vitthal Jadhav

Shilpa Santosh Dhamale

Anusaya Shankar Jadhav

Surekha Gajanan Mundhe

Pramod Atmaram Jadhav

Ravindra Govind Jadhav

Santosh Govind Jadhav

Bharti Sunil Patil

Usha Mohan Durge

Jayashree Ashok Mare

Manda Balaram Patil

Viraj Vitthal Jadhav

Vinayak Vitthal Jadhav

Renuka Vitthal Jadhav

Asha Ashok Thakur

Baby Barku Goje

Indubai Balaram Hange

Fasubai Bhaga Thakur

Dattatreya Govid Patil

Madhukar Govind Patil

Vandana Govind Jadhav

Kirti Santosh Labade

Sunita Atmaram Jadhav

Prashant Atnnaram Jadhav

Diva to Panvel Apta Railway

Laxmibai Budhaji Mundhe

Kashinath Damodar Patil

Anandi Ananta Gaikar

Anusaya Arjun Tandel

Babibai Shankar Patil

Ramakant Vishnu Patil

Avinash Vishnu Patil

Vyjayanti Rajesh Gaikar

Nayana Rajesh Naik

Vandana Vishnu Patil

173

0.1600

0.0183

Narayan Hiru Mundhe

Sunita Ram Zinge

Parvatibai Hiru Mundhe

Vithabai Eknath Bhagat

Janabai Balkrishna Mokal

Jankibai Zipper Mundhe

174/2

0.3240

0.3240

Mathura Kundilak Patil

Keval Kundilak Patil

Janabai Laxman Mali

Divesh Arjun Patil

Nidhi Nitin Gaikar

Manisha Gangaji Patil

Maibai Kashinath Mundhe

Sushma Arjun Patil

Kalyani Kundalik Patil

Diva to Panvel Uran Railway

177/1

0.4550

Salauddin Mehboob Khan

Diva to Panvel Uran Railway

177/2

0.4700

0.4573
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Sr. | Village | Taluka Land Holder’s Name as per Survey No. Total Area Area Of Land
No. | Name 7/12. As Per 7/12 to be Acquire
(Ha.) (Ha.)
Vasant Amrut Mhatre 177/3 0.0940
Gaurubai Dattatrey Mhatre
Naresh Dattatrey Ivlhatre
Maruti Dattatrey Mhatre
Murlidhar D attatrey Mhatre
Pushpa Janardan Talekar
Shankar Mahadu Ghorpade
Ambo Maruti Mhatre
Diva to Panvel Uran Railway
Total 3.4280 1.5698
(Ha.) (Ha.)
2. | Chikhale | Panvel | LingoriJacob Jems Luies 1111 26.9600 1.4362

Vijay Naval Patil

Munira Abdul Majeet Penwal

Sabita Jems Luies

Yakub Asgarali Bohri

Kureshi Yakub Contractor Bohri

ZaKr Alli Ansari

A.S. Dicunha

E.B. Dicunha

Terence V Dicunha

Edna Benita Dcunha

Aubrie Stevhan Dicunha

Francis Albert Saldhana

Samir Anil Nerurkar

Anil Madhav Nerurkar

Mihir Anil Nerurkar

Rahul Anil Nerurkar

Vaishali ManojKumar Thakur

Swati RajivKumar Singh

Arvind Omprakash Agarwal

Rajendra Dagdulal Surana

Sanjeev Haridas Agarwal

Bhavan Natha Vaid

Dharamsit Parvat Patel

Lalji Keshavji Ravaria

Usha Yogesh Zawar

Yogesh Natrrvarlal Zaw ar

Pinky Jitendra Gadia

Vasantkumar Gajanan
Badgamia

Abhishek Arvind Agarwal of
Gardine

Central Railway (Panvel —Karjat
suburban line)

Pradeep Kumar D'Thesiya
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Sr.
No.

Village
Name

Taluka

Land Holder’s Name as per
7/12.

Survey No.

Total Area
As Per 7/12
(Ha.)

Area Of Land
to be Acquire
(Ha.)

Nandkishore D. Thesiya

Shrikant Avinash Tambe

Sachin Shahaji Pati

Sonia Shrikant Tambe

Ajit Avinash Tambe

Rajaram Babasaheb Dghe

Swati Rajendra Khade

Anandrao Mahadev Bhosale

Prabhavati Subhash Sonawane

Pravin Sahebrao Ghadage

Meena Shankar Patil

Rajshri Amarjeet Kharade

Sachin Vasantrao Desai

Rohini Pravin Patil

IWs Vinayaka Microns India
pvt. Ltd.

Anandrao Mahadev Bhosale

Audumbar Subhash Kedar

Naresh Chandrakant Birajdar

Nagesh Shivaji Rokade

Yuvraj Raghunath Gome

Amol Raosaheb Chavan

M Maheswari D O Mailsamy

Yogesh Hindurao Dhane

Raviraj Bacharam Kadam

Supriya Ulhas Ingwale

Pushpendra Singh P Chauhan

Gautam Harbans Khanduja

Mithun Jagdish Sagre

Sanjeev vijaykumar Agarwal

Choice Realty Infra LLP

panvel to Karjat Railway

11172

0.5810

Hanhika Arvind Agarwal
Guardin mother of Shikha
Arvind Agarwal

116/1

1.0700

0.5789

Abhishek Arvind Agarwal
Guardin mother of Shikha
Arvind Agarwal

116/3

0.1500

0.1500

Babu Ambu Bhoir

116/4

0.0500

0.0500

Bharat Govind Bhoir

Gunabai Narayan Bhagat

Nirmala Chang Keni

Ushabai Haribhau Ghate

Hirabai Minnath Keni

Suman Govind Bhoir

116/5

0.0600

0.0567

Tushar Kashinath Bhagat

Tejas Kashinath Bhagat

Pandurang Kisan Bhaga

Bharti Jagdish Bhagar

Randhir Kashinath Bhagat

Sunny Jagdish Bhagat

SagarJagdish Bhagat

Sayali Jagdish Bhagat

Hausabai Kashinath Bhagat

Keshav Damu Bhagat

Bhagyashree Jitendra Bhagat

Madhukar Damu Bhagat

117/2/A

0.3400

0.6238
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Sr.

No.

Village
Name

Taluka

Land Holder’s Name as per
7/12.

Survey No.

Total Area
As Per 7/12
(Ha.)

Area Of Land
to be Acquire
(Ha.)

Shantabai Anant Phadke

Jayanti Chandrakant Mhatre

Janabai Kamlakar Patil

Gangubai Yashwant Bhagat

Sonabai Bhalchandra Bhagat

Santosh Bhalchandra Bhagat

Suryakant Bhalchandra Bhagat

Savita Ravindra Bhagat

Nirmala Joma Bhagat

Pravin Joma Bhagat

Sujata Shyam Pardesh

Anita Jayesh Mhatre

Prabhavati Chetan Bhagat

Priyanka Mangesh Bhoir

Vikas Harishchandra Bhagat

Shantabai Harishchandra Bhagat

Ranjana Sunil Chimane

Kavita Ramesh Patil

Kamal Sanjay Bhagat

Keshar Sandesh Patil

Kirti Subhash Bhagat

Kalpana Subhash Bhagat

117/2/B

0.3400

VamYasanti Vishnu Bhagatan
Dharma Bhagat

Ajay Balaram Bhagat

Sanjay Balaram Bhagat

Manik Chander Patil

Radhabai Balaram Bhagat

Chhaya Balaram Bhagat

Vasanti Vishnu Bhagat

Vaibhav Vishnu Bhagat

Vinay Vishnu Bhagat

Pritam Ramesh Pati

Vidya Ganpat Bhagat

Geetanjali Ganpat Bhagat,
Guardin mother of Vidya
Ganpat Bhagat

117/2/C

0.3400

Shantabai Anant Phadke

Jayanti Chandrakant Mhatre

Janabai Kamlakar Patil

Gangubai Yashwant Bhagat

Sonabai Bhalchandra Bhagat

Santosh Bhalchandra Bhagat

Suryakant Bhalchandra Bhagat

Savita Ravindra Bhagat

Nirmala Joma Bhagat

Pravin Joma Bhagat

Sujata Shyam Pardeshi

Anita Jayesh Mhatre

Prabhavati Chetan Bhagat

Priyanka Mangesh Bhoir

Vikas Harishchandra Bhagat

Shantabai Harishchandra Bhagat

Ranjana Sunil Chimne

Kavita Ramesh Patil

Kamal Sanjay Bhagat

Keshar Sandesh Patil

117/3

0.8000

0.4179
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Sr. | Village | Taluka Land Holder’s Name as per Survey No. Total Area Area Of Land
No. | Name 7/12. As Per 7/12 to be Acquire
(Ha.) (Ha.)
Kirti Subhash Bhagat
Kalpana Subhash Bhagat
Shri. S. Inamdar or Dattatrey
Damodar Patankar
Vaman Dharma Bhagat 117/4 0.2200 0.1309
Ajay Balaram Bhagat
Sanjay Balaram Bhagat
Manik Chander Patil
Radhabai Balaram Bhagat
Chhaya Balaram Bhagat
Vasanti Vishnu Bhagat
Vaibhav Vishnu Bhagat
Vinay Vishnu Bhagat
Pritam Ramesh Patil
Vidya Ganpat Bhagat
Geetanjali Ganpat Bhagat,
Guardin mother of Vidya
Ganpat Bhagat
Lingori Jacob Jems Luies 119/4/1 0.1340 0.0049
Panvel To Karjat Railway 119/4/2 0.0920
Total 31.1370 3.4493
(Ha.) (Ha.)
Grand Total 34.5650 5.0191
(Ha.) (Ha.)

[F. No. G197/Panvel-Chord lines/Kolakhe & Chikhale V1g/20A]

AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)
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